ANNEXURE-8

Name of the corporate debtor Premshree Prime Properties Private Limited; Date of commencement of CIRP: 17/02/2023; List of creditors as on:30.04.2023
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1|S.K. PORWAL & CO. 04.03.2023 833,625 0 0[No No No 0 0 0 0 833,625
2|Laxmi Ply & Timber 23.03.2023 683,425 0 0 0 0 0 0 0 0 683,425
3|mohit bagzai 27.02.2023 51810 0 0 0 0 0 0 0 0 0 51810
KING TUBE INDIA PRIVATE
4|LIMITED 03.03.2023 74749 0 0 0 0 0 0 0 0 0 74749
5[Gopa Kumar 3.03.2023 379000 0 0 0 0 0 0 0 0 379000
6|Mahalaxmi enterprises 27.03.2023 281138 0 0 0 0 0 0 0 0 0 281138
7|CA. Shaifali Porwal 04.03.2023 90000 0 0 0 0 0 0 0 0 0 90000
2,393,747 0 0 0 0 0 0 0 0 2,393,747
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